Annexure -7

Name of Corporate Debtor: MP Agro BRK Energy Limited : Date of Commencement of CIRP: 02.05.2025 : List of Creditors as on: 04.04.2026

List of Operational Creditors (Government Dues)

S.No. Name of Creditors Details of Claims Received Details of claims admitted Amount of Amount of any | Amount of claim | Amount of claim | Remarks, if any
Date of Receipt [Amount Claimed |Amount of Claim [Nature of Claim |Amount covered |Whether Related (% of voting contingent claim| mutual dues, not admitted under
Admitted by guarantee party? share in Coc that may setoff verification

1 Assistant Commissioner 22-05-25 251,671.00 251671 Unsecured 0.00 NO 0.00% 0.00 0.00 0.00 0.00
of Income Tax, Ujjain

2 District Level Industrial 17-05-25 90,788.00 90,788.00 Unsecured 0.00 NO 0.00% 0.00 0.00 0.00 0.00
Area Maintenance
Committee Dewas

3 Commercial Tax Office, 17-09-25 320,359.00 320,359.00 Unsecured 0.00 NO 0.00% 0.00 0.00 0.00 0.00
Dewas

4 GAIL Gas Ltd. 31-03-26 16,981,803.42 0.00 Unsecured 0.00 NO 0.00% 0.00 0.00 0.00( 16,981,803.42
Total 17,644,621.42 662,818.00 0.00 0.00 0.00 0.00 0.00 0.00( 16,981,803.42




